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(d) The important steps taken on both demand
side and supply side to contain the price rise
included :

(1) continuation of open market sale by FC! of
rice and wheat through 1995-96,

(2) continuing OGL import policy tor sugar,
edible oils and pulses at nil or reduced
duty.

(3) Import of sugar and edible oils on
Government account for augmenting
supply through PDS

(4) Reduction of fiscal deficit in the budget for
1945-96 to 5 9% (RE) of GDP

(5) containing monetary growth tc less than
15 5 per cent in 1995 46 through a series
of measures

Loan Recovery under PM.R.Y.

378 SHRI SANTOSH KUMAR GANGWAR Wil
the Mmcter ¢f FINANCE be preanzed tu state

(a1 whethet the toans dotursed under Prme
Minister s Ropjar Yojura ale Leing recoveted as et
the scherle

(0o the percentuze of e recovery duning the jast
three years State-w se

{cy whether the Union Government propose 1o
review this scheme in view of its poor reccvery
rerformance  and

'

id) M s0. the detads thereo!?

THE MINISTER OF FINANCE AND MINISTER OF
COMPANY AFFAIRS (SHAI P CHIDAMBARAMY (a)
to {d1 The Prime Mimsters Rojgar Yojana (PMRY)
tor the educated unemployed youth was launched
on 2nd Octoter 1643 Under the PMRY scheme the
repayment penod is ttom 3 to 7 yeats, alter intial
motatorium ot 6 to 18 months !t 15 theretore. too
early to say whether loans dstursed under
the scheme are recovered as per the schedule or
not

However Reserve Rank of india (RBD) have
conducted a quick study in January 1986 of recovery
performance of the banks under the scheme It

{4 V05 observed that the percentage of recovely 10
demand was 5% 44" . respec! ©f Cases examined
The scheme 1s be.ts roy owed S0 Jurihy 4l vanous
levels such as hy »rual boewe o mittes  at
Government of India tevel State FMIRY Committees
at State level and ‘Monitoring Celi’ under the
Chairmanship of the Deputy Governor. RBI
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[English)
Consumer Courts

379. PROF. RASA SINGH RAWAT : Will the
Minister of LAW AND JUSTICE be pleased to state
the amount of funds released by the Unicn
Government to Consumer Courts during each of the
last three years?

THE MINISTER OF STATE OF THE DEPARTMENT
OF LEGAL AFFAIRS, LEGISLATIVE DEPARTMENT
AND DEPARTMENT OF JUSTICE (SHRI RAMAKANT
D KHALAP) : With a view to strengthening the
intrastructure faciities ot the Consumer Courls,
Government of India commenced a Central Scheme
to grant one-time financial assistance of Rs 61 crores
to the State Governments and U T Administrations.
to be released in four half-Yearly instalments during
1895-96 and 1996-97 During the first year 1995-96.
Rs 29 98 crores have been released o the Stlates
and UTs,

!Translation]
DTC Bus Service

380 SHR! JAl PRAKASH AGARWAL Wil the
W r.cter ot SURFACE TRANSPORT be pleased to
tate

‘a; the pres=nt requirement of buses of the Delhs
Transpert Cerperatien to meet the requirement of
passengers in e fatonal Capnal Termtory of Delht

{bi the sters Teng taken to meet the ex:sting
shortage.

(c) the depct-wise number of buses with Delhi
Transport Corporation as on date which are plyworthy
or which can be plyworthy and the depot-wise
number of buses !ying in diiapidated condition,

(di the average number of buses piying
everyday and

je' the total number of tuses likely to be
reguired in Dethy upto 2000 and the manner in which
it s proposed to be met?

THE MINISTER OF SURFACE TRANSPORT
(SHRI TG VENKATRAMAN! (a) and ib) So tar as
DTC 1s concerned. its fleet strength has been pegged
at 3500 The rest of the requirement of buses ate
being met by the Govt of NCT ot Delhi under varnious
schemes.

(c) The details are given in the statement
enclosed

td) The average numbe! of DTC buses plying on
roads every day duting the Montto of June, ‘086
were 1408

(e) The Transport Deptt ot Gevt ot NCT of Deins
has not made any projection for requirement ot buses
for Delhi for 2000 AD



